
12 	8_2_95 	 None is present tor tne appu.çaI1c. 

shri Ashok Mishra, learned Senior standing 

Counsel for the respondents is present* 

number of adjournments have been given in 

this case1  but the applicant has gone unrepresented 

Ui te+ 
The case is dismissed for default. 

Member(Admfl.) 


